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[RAJYA SABHA]

Unstarred Questions

SI.No City State Total Score Score obtained
50. Guwahati Assam 2000 1041
51.  Faridabad Haryana 2000 1037
52.  Delhi-EDMC Delhi 2000 1015
53.  Shillong Meghalaya 2000 1012
54. Hubli and Dharwad city Karnataka 2000 992
55.  Kochi Kerala 2000 990
56.  Aurangabad Maharashtra 2000 981
57.  Jodhpur Rajasthan 2000 971
58. Kota Rajasthan 2000 954
59.  Cuttack Odisha 2000 925
60. Kohima Nagaland 2000 893
61. Dehradun Uttarakhand 2000 876
62. Ranchi Jharkhand 2000 874
63. Jabalpur Madhya Pradesh 2000 872
64. Kalyan Dombivli Maharashtra 2000 858
65.  Varanasi Uttar Pradesh 2000 839
66.  Jamshedpur Jharkhand 2000 827
67. Ghaziabad Uttar Pradesh 2000 820
68. Raipur Chhattisgarh 2000 818
69. Meerut Uttar Pradesh 2000 760
70.  Patna Bihar 2000 746
71.  Itanagar Arunachal Pradesh 2000 639
72.  Asansol-Durgapur West Bengal 2000 497
73.  Dhanbad Jharkhand 2000 464

Urban planning structure and process

1577. SHRI AJAY SANCHETI: Will the Minister of URBAN DEVELOPMENT

be please to state:

(a) whether India’s urbanization efforts have, in the past, suffered from disjointed
projects/activities without adequate planning and coordination with different bodies

for urban areas as a whole;
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(b) if so, the steps taken to correct the situation; and

(c) how the States have been incentivized and provided support to strengthen

the urban planning structure and process?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI BABUL SUPRIYO): (a) and (b) The projects for urban infrastructure are
prepared as per the City Development Plans/Master Plans. The project execution is
done in coordination with various agencies. To obviate the delay at centre, Atal Mission
for Rejuvenation and Urban Transformation (AMRUT) mandates that the Central
Government only approve the State Annual Action Plan (SAAP) once a year and the
States/UTs have to sanction and approve the projects at their end. Under Smart City
Mission, one of the conditions precedent is constitution of Inter-Departmental Task
Force consisting of various departments of State Government, ULBs for adequate
planning and coordination and establishing mechanism for timely identification and

reporting of issues involving multiple stakeholders/department/agencies.

(¢) The AMRUT mandates to incentivize accomplishment of reforms by setting
aside 10% of annual budgetary allocation from second year onwards to be given as
incentive. Under AMRUT, one of the reforms is preparation of Master Plan using
GIS to facilitate expeditious completion of Master Plan and to ensure planned

development.
Periodic review of work/complaints of CPWD

+1578. SHRIMATI BIMLA KASHYAP SOOD: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether Government undertakes periodic review of work/complaints of CPWD
in Kali Bari Area, Gole Market, New Delhi and whether the grievances of allottees

are not redressed even after repeated complaints;

(b) if so, whether the complaint No. 9038955 entered in CPWD is pending for
redressal since September-October, 2015 and even on contacting with the concerned

officer, only assurance is given and the work is yet to be done; and

(c) the number of such complaints received which are pending for redressal for

many months and by when these complaints would be disposed off?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI BABUL SUPRIYO): (a) Yes, Sir. Periodic reviews are undertaken and grievances

of allottees are redressed.

+ Original notice of the question was received in Hindi.



